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Chief Officer, 

Sachin Notified Area, G.I.D. – Sachin. 

Email:- naosachin1@gmail.com 

SACHIN NOTIFIED AREA AUTHORITY 

Office of the Chief Officer, 

Unnati Building, Plot No. 5719, 

Road No. 6, G.I.D.C, 

Sachin 394230, Dist.- Surat. 

Ph. & Fax No. (0261)2399 825 
 

No. C.O./N.A./SCN/316         Date :- 01/02/2022 

 

To,  

Pratikkumar Dobariya, 

Plot No. 763, 

G.I.D.C Sachin. 

 

Subject: - Construction of storm water drain at Sachin Colony on road no. 33 and different area at 

notified area GIDC Sachin's work matter. 

Reference:- 1) Your Letter Inward No. 496 Dated 31/01/2022.   

2) Work Order No. C.O/N.A./SCN/1451 Dated 13/05/2021. 

3) Extension of work order No. C.O./N.A./SCN/3535 Dated 20/12/2021 

 

Respected Sir 

 

Pursuant to the above subject with Jai Bharat, to inform that the work order number 

C.O./N.A./SCN/1451 dated 13/05/2021 (with effect from 17/05/2021) for construction of Storm water 

Drain (SWD) at Sachin colony by its office given to M/s. DR Construction. The time limit for the above 

work was to be completed on 17/11/2021. But due to monsoon the time limit has been extended till 

31/01/2022 due to pending work. The work of Storm Water Drain (SWD) in the 30 meter wide utility 

corridor behind Plot No.- 5534 was started in the month of December. During the above operation, the 

flow of water was stopped near the RCC culvert near Plot No.- 722 on Road No.- 7. The work of Storm 

Water Drain (SWD) completed on 25/01/2022. Which is good to know. 

 

Yours Faithfully, 

 

Chief Officer  

Sachin Specified Area  

G.I.D.C - Sachin 
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DISCLAIMER :
1.This map is intended for display purposes only and is not intended for legal representations.
2.Any details regarding plot no. and measurements shall have to be   read in conjunction with the D.D. plan available at the Architect   branch, GIDC, Gandhinagar.
3.Area of the plots are based on the actual available on site.
4.All dimensions are to be read not to be measured.
5.Verification is under process,Physical maps with Head Office is   treated as final. Wherever there is discrepancy kindly contact SATP of Head Office for details.
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ADMIN
Sticky Note
M/s. Sahjandan Colour Yarn
Plot No. 5532

ADMIN
Sticky Note
Plot No. 5534
The work of Storm Water Drain (SWD) in the 30 meter wide utility corridor behind Plot No.- 5534 was started in the month of December. 

ADMIN
Sticky Note
Plot No. 722

During the above operation, the flow of water was stopped near the RCC culvert near Plot No.- 722 on Road No.- 7. 

ADMIN
Sticky Note

 utility corridor behind Plot No.- 5534 
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Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 
Notice to enter for investigation (Notice) 

No. 

We, the undersigned, in accordance with our authority under Section-23 of the Water 

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby 

enter into your premises at all times for the following purposes with the necessary assistance We have the 

right to visit and investigate. 

(1) For the purpose of carrying out the State Board/Central Government work assigned to us, 

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether 

any provision of this Act or the rules made there under or of any notice served under this Act, order 

made, order or authority issued is being complied with. For the purpose of determining, 

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document 

or any other thing of importance or in any place where he has reason to believe that an offense under 

this Act or the rules made there under has been crime committed or is about to be committed. To seize 

any such premises and have reason to believe that this Act or the rules made there under, we enter at 

the time mentioned below to seize evidence of the commission of an offense punishable under, such 

equipment, material, industrial plant, record, register, document or any other important thing. 

Time of entry into industry/factory: 19.20 Hour, date 06/01/2022. The following officers/employees are 

present to assist us at the time of meeting. 

No.    Officers / employees 

(1) R. D Kothari – S.O 

(2) K.J Desai – SSA-RO Navsari 

(3) 

 

 

 

 

 

 

 

 

Signature: 

Name of Officer: D. M Rathod 

Designation: Dy. Env. Eng 

 

To, 

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Signature of notice receiver:- 

Mr. Ishwearbhai Purohit  

(Supervisor) 

Page 26



Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 

Clean Gujarat Green Gujarat 

 

 

To,  

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Subject: - Dated:- 06/01/2022 visit taken by the board of your unit 

 

Mr, 

During the visit to your unit today, the following points were taken into consideration. 

 

1) During time of inspection, waster generated from production activity is discharged without any 

treatment which should be stopped immediately. 

2) To strictly follow the conditions of CCA as given by the Board. 

 

 

Completion of the above matters is hereby informed to inform here and also to the head office at 

Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the 

board, which should be noted. 

 

   

 Name of Notice receiver, Designation or signature:- 

Mr. Ishwearbhai Purohit  

(Supervisor) 

Signature: 

Name of Officer: D. M Rathod 

Designation: Dy. Env. Eng 
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Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 

 

No. GPCB/Surat/RTI/ID No.660/7042/2021-2022 

Dated: 01 Feb 2022 

 

Sample-G 

(See Rule-4(1)) 

Regarding furnishing and/or refusing that information to the applicant 

Sender: Public Information Officer 

Gujarat Pollution Control Board, Surat 

To, 

Ganshyambhai Dhirajlal Dobariya, 

1003, Shyam Luxury, 

Near Jolly Residency, Vesu, 

Surat.  

 

Subject: Regarding your appeal dated 31-01-2022 
 

Mr, 

Your RTI subject under the Right to Information Act 2005 dated 31-01-2022 has been received at this 

office on 31-01-2022. (Total Pages of Information: 33) 

 Pursuant to the above subject, With reference to crime committed by you at Sachin GIDC and 

registered at Sachin GIDC Police Station, the Board has sought a copy of the report of M/s 

Sahajanand color yarn and incident spot sample fingerprint done by "Central Laboratory, Sector-

10-A, Gandhinagar". As per available records of the office here, the fingerprint report (Central 

Lab) of the above sample taken on 06/01/2022 is identical herewith. (Total Pages of Information: 

33) 

Chapter No. 2 of Right to Information Act-2005 (Right to Information and Responsibilities of Public Sata 

Mandal) point No. 7 (Disposal of Requests) Where the information concerned is related to the life or 

liberty of a person, the information provided within 48 hours of receipt of the request. 

If you are aggrieved with the above decision, you can appeal to the First Appeal Officer within 30 days 

from the date of decision, the details of which are as follows. 

First Appeal Officer’s Detail, 

Mr. M. V. Patel 

Gujarat Pollution Control Board, 

“Paryavaran Bhavan”, 

Sector-10-A, Gandhinagar. 

  

(Dr. J.D. Oza) 

Public Information Officer and Regional Officer                                                                                 

Gujarat Pollution Control Board, Surat. 

Tel. No. 0261-2442696 

Enclosed: as above 
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-l 0-A, Gandhlnagar-382 01 0
Phone : (079) 23226295
Fax :(079) 232321s0
Website : www .in

DIRECTION I'I{DEN. SECTION 33(A) OF TEE WATER AND
CONTROL OF FOLLUTION) ACT-t9a [HEnDTNAFTER nf,rf,Rf,ED TO AS TEE.WATER ACT'I AS AMEI{DEI) rROM TIME TO TIN'E.

RTOS,TNEFT

AND WHEREAS P.y nl 25 LLh is lnte'iD Envill,nmalt Dansge Compensrdon byln NC:

Dehi6 rwardiig aation tiLE t ir this r€g.rd shali b. communiceted onwith UTR No. mail especialty

ID67J'O

Ymr\t7z

WHEREAS yo|r eft llaviig sn indusrial pldr d plot No: 5532, Roed No: 55, Sarhirh3950o7,
Tal: Chonsi" DisI Su-at

AND WHERIIAS thc Cuj0Er pollutioi C-oorol Bodd has gr.fird Conjolidrred Coosqrt ardAuthorizarion (CC & A) under rh nmvisions of the E'oriior_or"f"e"olfi**iy ioConscnt Order No. AWII- I I 0757 which was vali d W to 3l /\ODO2S.

fl,I.D YIER+! yotl. tudustry war visitrd or O6r'0lDm2 urd.r S€srion (23) of The Wsrer(prevemioo ard contsot of poluior) Act_t gz4 by 
"*t 

*r.a 
"m.."-"iir..tlrf, iil',rg ,otvlslt tI urs obcerEd thaq

I . Distancc of 
-fii8 lmir ftorn the l@arion wlErl the tanler No. - CJ 6 ZZ 6221 hdcrnicd out ittegat dis.harre of tiouid *,;;;:;";..:-"_-:':_?^":., .

. Yl]li "h..T 10o lro*";*" *,i*1;5[lc,ear 
vishwaprem Dvirs & Printing

z. r,unng uslt tt Lr obsarved thsr povided ETp Eits sre oot in operafioo, GeneratcdfltdusErll wa$c ws{6 from Ihe n
ro,eh uraurho.i,;;il',i'i.'3*YP*.pT"tfo i" beins discbs.scd

- "hi"riuri.a"ty iEr;il ii#tt- sttr'trce drf,in or cloc estarc - sachiq
J. sample of untErtrd w&9te war.rl

m*#,,rffirTn$r--i#,,ffi ,"w"#Y*Ht
. f H6gfr1iu,jr*i,"H"ruH.Hf 

virir &r &s : PH @ 4 on

flfiffi f*t_."#t,trJl.iffi fJ.3l,,SsJi",i1#;11'*l##
5- However, uoit ir found discharsinr

prerniser ia unauhoril-;ffii;g-Iy"d indultri'l *.s wd.r ouside

;gg;;"1-"ifr 
.",'",ifiilffi 

J:tr,;**"f,ff I5'T,ffi";

Nanrc of
B TPOLL[moNBsnk Nunbtr
c ofAccor|Df
D Baak
E TAs TE BANK OF INDIABI'ach

GA GAX, BRANCTIF Bl?ncfi AddEss

c IFSC Code
NEW
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355

r)

,".*:hg:1"::%?1tr*Hffi 
*_^

PaAe I ol.3

Ou
tw
ar
d 
No
:6
21
46
7,
20
/0
1/
20
22

Page 126

ADMIN
Typewritten Text
Annexure - I



2) rulrgBctF(q5@guic!!1€9.Y. i!
3) nuh-epcb-suraraquiarx.qoY.![

LJNDER THE CIRCTJMSTANCES, I, Smr S. V BharSaYs, Unit Herd, Sural of the Cujamt

Pollution Cont ol Boord is diFcted to issue the dirccliorr ude' S€qion 3f(A) of The water

(Prcvernion aDd Cofid of Pollutiod) Acl- 1974 rs ur&r:

l) To prohibit you frorn tho above said nanufrcturing 8a1Mty

ii io lfor" trt" oparation ofyoE industrial pltnt on the above mantioned preris€s'

;j i;;ffi;;i;y-hi oi -a"'tu*"ini activiries throush crptive Power Prant

and/or D C. S€ls

4) i;;;th; ""*"t"d 
auFrity to sr@ sr'Pply of ehctdcitv (excrpt single Phase)

,nd wder with l[mdle G'f"l'
lftlle above dircctions arc not coruplied' you are liable for p'o66Ltrion mder S€ction 4l(2) of

Th€ watcr (Prcvention ana Cont'or or poli-ut-ioii-lc-iri whictr pro"iao punishmenr with

imprisonm.nt for s lerm nor rcss tran one v#-# siimonrrrs aaa #y e*rcnd !o six yei and

with fine.
f orJer i. itt,r"a nt", apProval ofc'mpet€nt audority 

ror .Dd on b.h.lf of

CUJANAT POLLUTION CONTROL BOARI)

.Lf-,t
Dat :

trrSlvl)
Urlt H..d' SuI.t

NO: GPCEICCA-SRI-22Et/ID67510
To: -
M,/s Ssliai'strd Colo{r V{rr
Pt0tl(6: 5Ir2, Itord Nor 55'

\ .6chia-395007'- Til: choraaL Disc s[rrt.
COPY IO:
l. Managing Director'

Del(shin GuiEral Vij C-o Ltd'

Nara Varachha Rood,

KadodEr4surat-39s 006'

Dist-:Sumt " '

2. Ttrc Executive Engine'r' (O&iO

Su_.t Rtn'sl Divisiorl
DGVCL,Sursr-R Dn'

NaIu varEchhs Roa4

Nr. Gaiiar Petrol PuflP,

Disli Surat ,..... '

#,#H"*l#i*,':tHl*ffi:i'#f,
accordinglY.

*h,ffi
acaardingly.

rD67tl0
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhlnagar-382 01 0
Phone : (079) 23226295
Fax : (O79) 23232156
Website : www.gpcb.govin

........You 8ra rcqurs@d to disconi€cl lhe Wrtar supply aod dEirugr
conrE6ion with lmmadbaa cfaat to itrdusEial plaflt ]rvs.
S.hjanad ColouI YarqPlot No: 5532, Rosd No: 55, SsrhirF
395007, Tal: Chor6i, Dist: Surat. and i{imalc to us

sccordingly.

For d oo b.l.fof
GUJANAT POIIUTION CONIROL BOARI)

VNE\lrt
GPCE

3. Th€ Manag..,
CIDC, S&hirl
Stirat. . ... ...,. . ,

ID4"IO

fo1fir'
(Stlrt S V. Blarlrv.)

Uria H.!4 Surra

Clean Gujarat Green Gujarat
ISO - gml - 2(rc8 & ISO - 14001 - 20(X Certified Oryanisation
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Chief Officer, 

Sachin Notified Area, G.I.D. – Sachin. 

Email:- naosachin1@gmail.com 

SACHIN NOTIFIED AREA AUTHORITY 

Office of the Chief Officer, 

Unnati Building, Plot No. 5719, 

Road No. 6, G.I.D.C, 

Sachin 394230, Dist.- Surat. 

Ph. & Fax No. (0261)2399 825 
 

No. C.O./N.A./SCN/256                                                                                                       Date.25-01-2022 

To, 

Regional Officer, 

Gujarat Pollution control Board, 

338, Belgium square, first floor, 

Silver plaza complex, in front of linier bust station, 

Ring road, surat-395003. 

Subject:  Under the Pollution Control Act  M/s, Sahajanand Color Yarn, Plot no. 5532 in the matter of stopping 

water supply and drainage connection 

Reference: 1) Your letter no. ID-67510/7014/2022 on dated 21/01/2022. 

2) GPCB’s letter no. GPCB/CCA-SRT-2288/ID-67510/621467 on dated 20/01/2022 

3) Here office letter no. C.O./N.A./Sachin/230, on dated 24/01/2022 

 

Respected Sir, 

With reference to the above subject and reference, as per the Gujarat Pollution Control Board's vide 

letter no. GPCB/CCA-SRT-2288/ID-67510/621467 dated 20/01/2022 M/s, Sahajanand Color Yarn, plot no 5532, 

GIDC, Sachin, industrial unit water connection whose customer no. is 30793. It has been deducted on 24/01/2022 at 

1:15 pm. 

Water connection was provided in fixed connection. 

Moreover, the office has informed Sachin Industrial Environment Pvt. Ltd. (CETP), Sachin by the 

vide letter reference-3 below for cutting the underground sewer connection. And action has been taken by them to 

stop the drainage connection. Which for your information. 

Thanking you, 

 

 

Copy to Courtesy, 

1) Gujarat Pollution Control Board, Paryavaran Bhavan, Sector-10-A, gandhinagr-382010 

2) Regional Manager, GIDC, Surat. 

Copy to, 

1) Deputy Executive Engineer (A.P.), GIDC, Sachin. 

2) M/s, Sahajanand Color Yarn, plot no 5532, GIDC, Sachin. 

Yours faithfully, 

Chief Officer 

Sachin notified area, 

GIDC, Sachin. 

Page 130



Page 131

ADMIN
Typewritten Text
Annexure - K



Page 132

ADMIN
Typewritten Text
Annexure - L



Page 133



Page 134



Page 135



Page 136



Page 137



Page 138



Page 139



Page 140



Page 141



Page 142



Page 143



Page 144



Page 145



Page 146



Page 147



Page 148



Page 149



Page 150



Page 151



Page 152



Page 153



Page 154



Page 155



Page 156



Page 157



Page 158



Page 159



Page 160



Page 161



Page 162



Page 163



Page 164



Page 165



Page 166



Page 167



Page 168



Page 169



Page 170



Page 171



Page 172



Page 173



Page 174



Page 175



Page 176

ADMIN
Typewritten Text
Annexure -M



Page 177



Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 
Notice to enter for investigation (Notice) 

No. 67510 

We, the undersigned, in accordance with our authority under Section-23 of the Water 

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby 

enter into your premises at all times for the following purposes with the necessary assistance We have the 

right to visit and investigate. 

(1) For the purpose of carrying out the State Board/Central Government work assigned to us, 

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether 

any provision of this Act or the rules made there under or of any notice served under this Act, order 

made, order or authority issued is being complied with. For the purpose of determining, 

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document 

or any other thing of importance or in any place where he has reason to believe that an offense under 

this Act or the rules made there under has been crime committed or is about to be committed. To seize 

any such premises and have reason to believe that this Act or the rules made there under, we enter at 

the time mentioned below to seize evidence of the commission of an offense punishable under, such 

equipment, material, industrial plant, record, register, document or any other important thing. 

Time of entry into industry/factory: 14:00 Hour, date 05/04/2022. The following officers/employees are 

present to assist us at the time of meeting. 

No.    Officers / employees 

(1)  P.R Jadav (SSA) 

(2)   --- 

(3)   --- 

 

 

 

 

 

 

 

 

 

Signature: 

Name of Officer: R. N Patel 

Designation: S.S.O 

 

To, 

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Signature of notice receiver:- 

Mr. Ghanshyam Dibariya 

(Incharge) 

Page 178



Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 

Clean Gujarat Green Gujarat 
 

 

To,  

Mr. Ghanshyam Dibariya 

(Incharge) 

 

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Subject: - Dated:- 05/04/2022 visit taken by the board of your unit 

 

Mr, 

During the visit to your unit today, the following points were taken into consideration. 

 

1) During the visit, the plan was not in operation due to disconnection of GEB’s 3 phase electricity 

connection.   

2) Unit has to strictly comply condition of closure order given by the Board and also comply 

remaining conditions of the same. 

 

 

Completion of the above matters is hereby informed to inform here and also to the head office at 

Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the 

board, which should be noted. 

 

   

 Name of Notice receiver, Designation or signature:- 

Mr. Ghanshyam Dibariya 

(Incharge) 

 

Signature: 

Name of Officer: R. N Patel 

Designation: S.S.O 
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GUJAHAT POLLUTION CONTROL BOARD
PAHYAVABAN BHAVAN

Seclor-10'A, Gandhinagar'382 oto
Phone i (079) 2322629s
Fax I la79) 23232156
Website : www.gpcb.gov.in

\I
GPCB

er-8!4s
nf,vocarror or cLosunE o oN rlA or TH0 w^Tf,R
(PRtrVtrNTION AND CONTROL OT POLLUTION) ACT 1974,

WIIEREAS you e having an indu$.hl pLeu Plor No 5Jll, Rord No: 55, S.chinj950{7, T,ll

AND WHEREAS clcurc d,rc iotr *d isued md{ Sslion ll-A of 
'he 

w,q (Prewnrion md Conltol of
Pollutron) Ad. 1974, ,mended ftom me Lo ne vide let- No. CPCB/CTE sRT

l3s5nD'675 10x7052r. datd l0rl0/2020.

AND WHERE^S. dGis rh. idp.cLion oayonndust;l pllnr on 2?rL0/2020 uder sedim_rl or 
'he

wacr Acl by rhE ,tr'hodzcd orfier or Lhe BMr,l. and ob6eFed 'hr
I Tnrce phde po*er supply offtcui dh@nne.Edby rheDcvclon2r/l01020mdsinsnlpha-

po*er suppl) *o*ns fordeomcsbllldinc lieh'ins puqrle
2. D$ng irpecrion wrer $rubber insBllltid qod( sgoiiBon.
r. lv,q supp! .o.mdion *d tli$oinertd by Sa.hin No'ified A€ Audrony on dared 22r l012020

4 Dunng inspdion Primary E I} ob*ded on sire whth is nor in op€Etion due ro uir ud* closurc

5 unil ha moyen llle$l wre$BE dsposal undersDund pipeline

*aE dmin bek side ofuni\ No r_ illesal *a!E*as ,li$harye obsd

AND vHERtrAs you have subhinen un'lerokiie ror conph ce on daLed 2rl1012020 md und.nzljng tor

applyins lor a@tion b€rorc dpiry on daEdffirl01020

AND VHEREAS you h,vs lubditrod of Kobl Mahindn Bank Ld,

AND WHERLAS you have submined tu. a.r5 hkns 6ln'sim Eivnonmsr Danase Comph$'lon o 
'he

AND WHEREAS unn hs ben gmred CTE-FEh & sppl'ed rbrcCA Fresh l@ REgioialOffce

cuj ,Er Pollurion conml Boa,n.

Un&r rhe .ircumsames, I, c.H.T.ivedi Dep y ch,elEnv'mnmenh Enginer. Cuiiar PoUu on contul
B@d 6 d@.d rcvoke ln. doluE ord* rsue v'tle leder No. cPcBrcTtisRTJl95ilD'67510/570521.
d,@n 20110/2020 iou rcvok.d ror:r Donrhl * h lbllowins condirions or 'ht 

order wi'h tollo*'ng

l ) You shall op€Ere )our el umr @lmsnr planr eguhny
2) You lhdl conp! *ilh the.ondiLion oICTtdnd obbind CCA

t ht order is issued ane r ipprova I ol comperen t a4honty.

Deputy ch iel Env iDn men al En s'neer

Clean Gujarat Green Gujarat
ISO - 9001 - 20OO & ISO - 14001 - 2004 Cerlrlied Organisalion
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No: GFcBCTE-SRT-199s/lDi7sr0l

I rhe Exe.rrivc Etrg Er. (o&M)
Sumr RrmlDi!is'on,

he suon, ordsrr'!. aor

lhrc.noith: Irem |h. d,h 0' issue olln[ oder ol
M^ sahjmmd colou' Y.n' ,Pltn No' 55rl Ro.J

Tal chomsi. Dh':
sua md iirinat ro u: mcodintiy

\N ft a rcquen b conn.l rhe \upp

vt. $hirnaid CoLou'Yrrn ,Plor No 5ill, Roid
\o ls, srhin 195001, lal: Choran. Dist. Sumr

|or rnd on behl ror
c !,a' Polh 

'on 
conto BNd.
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Gujarat Pollution Control Board 
Closure Revocation Application

GPCB ID : 67510 Legal No : 660549 Inw ID & Date : 5000785 - 29/06/2022

Industry Name & Address :   SAHJANAND COLOUR YARN SAHJANAND COLOUR YARN, Category: 
RED / SMALL,
 PLOT NO:, 
plot no. -5532, road no.-55,, sachin gidc, surat, 
SACHIN - 394230
 Contact Person: VIJAYKUMAR DHIRUBHAI DOBARIYA, Mob:9376843092,  
Ph:N.A
 DIST: Surat,  TAL: Chorasi,  SIDC: Sachin

GENERAL DETAILS
S.N Details Action

1. Name and Address of Unit SAHJANAND COLOUR YARN SAHJANAND COLOUR 
YARN, Category: RED / SMALL,
 PLOT NO:, 
plot no. -5532, road no.-55,, sachin gidc, surat, 
SACHIN - 394230
 Contact Person: VIJAYKUMAR DHIRUBHAI DOBARIYA, 
Mob:9376843092,  Ph:N.A
 DIST: Surat,  TAL: Chorasi,  SIDC: Sachin

2. PCB ID 67510

3. Closure Direction issue letter No 660549

3A. Closure Direction Issue Date

3B. Effect of Closure Direction

3C. Closure Direction issued under which Act

4. Power Disconnected by competent Authority Yes

4A. Date of disconnection of Power 31/01/2022

5. Water Disconnected by competent Authority Yes

5A. Date of disconnection of Water 24/01/2022

6. Sealed by local Authority Not Applicable

6A. Date of Seal

7. Measures taken for control of Pollution

S.N Reasons for Closure Direction Measures taken 

1 Q-1. “Distance of this unit from the location where the 
tanker No. – GJ 06 ZZ 6221 had carried out illegal 
discharge of liquid waste (near Vishwaprem Dying & 
Printing Mill) is about 800 Meter on the upstream side.”

• We would like to inform you that we have not carried out 
any illegal discharge of liquid waste near our premises area 
and the above said tanker is not ours. • We assure you that we 
are trying our level best to comply all environmental rules and 
Regulations.

Print Date : 29/06/2022 04:56 PM Page 1 of 3
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8. In case, pollution control measures could take more 
than 7 days, Submitted notarized undertaking (on 
Rs. 300 stamp paper) shall have to be submitted 
stating which measures will be taken and still which 
date measures will be implemented?

Not Applicable

8A. Submitted notarized undertaking (on Rs. 300 stamp 
paper) assuring compliance will be carried out under 
Air,Water and EP Act

Yes

9. Bank Guarantee Submitted? Yes

9A. Bank Guarantee Number 0884IGP220004198

9B. Amount of Bank Guarantee Submitted 200000.00

9C. BG Submitted of which Bank KOTAK MAHINDRA BANK. LTD.

9D. Transaction Number of BG Deposited 0884IGP220004198

9E. Bank Guarantee issue date 24/02/2022

9F. Validity of BG 22/02/2023

10. Existing CCA and its validity AWH-110757/31/10/2025

11. Any dues pending with board? No

12. If your location falls within water scarce area? Not Applicable

12
A.

Source of Water

13. Details of closure direction issued by board within last two years

14. Whether latest monthly patrak(May-2022) 
submitted?

Yes

15. Whether latest Annual Return(2021-2022) (Form-21) 
submitted?

Yes

16. Environment Audit Scheme Applicability Not Applicable

17. Whether Environment Statement (Form-V) 
submitted?

18. Undertaking (Rs. 300) for liability of trial run 
revocation expiry

19. Environment Damage Compensation (EDC) Yes

19
A.

Date of EDC Submitted 08/03/2022

2 Q-2. “During visit it is observed that provided ETP units 
are not in operation. Generated industrial waste water 
from the manufacturing processes is being discharged 
through unauthorized outlet, in to open surface drain of 
GIDC estate – Sachin, which ultimately meet to Unn 
Khadi.”  Q-3. “Sample of untreated waste water being 
discharged outside premises through unauthorized outlet 
 leading to open surface drain of GIDC estate – Sachin 
is collected. Physical characteristic of sample  collected 
during visit are as: pH @ 4 on pH strip, Temperature – 
38 Deg. centand Colour – Greenish.   Q-4. “As per 
Consent & Authorization obtained (Condition No- 3.7 & 
3.8) unit has to dispose waste water in to underground 
drain of M/S Sachin Infra Environmental Ltd (SIEL), 
CETP.”  Q-5. “However, unit is found discharging 
untreated industrial wastewater outside premises in 
unauthorized manner, leading to open surface drain of 
GIDC Estate- Sachin, hence violation of Condition No. 
3.7 & 3.8 of obtained Consent & Authorization.”

• We would like to inform you that, during visit our effluent 
transferred pump was trip due to electric shock so that our 
ETP unit was not in operating condition hence entire effluent 
was directly flowing to CETP of M/s. SIEL without any 
treatment. • We are discharging our treated industrial 
wastewater into CETP of M/S. SIEL through underground 
drain. We are discharging the same only after getting GPCB 
specified norms.

Print Date : 29/06/2022 04:56 PM Page 2 of 3
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19
B.

Amount of EDC Submitted 2500000.00

19
C.

Name of bank (from which EDC is submitted)? KOTAK MAHINDRA BANK

19
D.

Transaction Number of EDC Submitted KKBKH22067936380

Print Date : 29/06/2022 04:56 PM Page 3 of 3
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Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 
Notice to enter for investigation (Notice) 

No. 67510 

We, the undersigned, in accordance with our authority under Section-23 of the Water 

Act, 1974, Section-24 of the Air Act, 1981 and Section-10 of the Environment (Safety) Act, 1986, hereby 

enter into your premises at all times for the following purposes with the necessary assistance We have the 

right to visit and investigate. 

(1) For the purpose of carrying out the State Board/Central Government work assigned to us, 

(2) whether any such functions are to be performed and, if so, how they are to be performed or whether 

any provision of this Act or the rules made there under or of any notice served under this Act, order 

made, order or authority issued is being complied with. For the purpose of determining, 

(3) For the purpose of examining and testing any equipment, industrial plant, record, register, document 

or any other thing of importance or in any place where he has reason to believe that an offense under 

this Act or the rules made there under has been crime committed or is about to be committed. To seize 

any such premises and have reason to believe that this Act or the rules made there under, we enter at 

the time mentioned below to seize evidence of the commission of an offense punishable under, such 

equipment, material, industrial plant, record, register, document or any other important thing. 

Time of entry into industry/factory: 13:00 Hour, date 11/07/2022. The following officers/employees are 

present to assist us at the time of meeting. 

No.    Officers / employees 

(1) V. A. Prajapati - AEE 

(2) --- 

(3) --- 

 

 

 

 

 

 

 

 

Signature: 

Name of Officer: N.M Kavar 

Designation: S.O 

 

To, 

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Signature of notice receiver:- 

Mr. Vijaybhai Dobariya  

(Ower) 
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Gujarat Pollution Control Board 
ISO – 9001-2008 & ISO – 14001-2004 Certified Organisation 

338, Belgium Square, Typical floor, silver Plaza Complex, 
Opp. Linear Bus stand, Ring Road, Surat-395 003. Phone: 2442696 

Website : www.gpcb.gov.in XGN website: http://gpcbxgn.gujarat.gov.in 
E-mail: ro-gpcb-sura@gujarat.gov.in   GST No. 24SRTG00481F1DK 

 

Clean Gujarat Green Gujarat 
 

 

 

 

To,  

Sahjanad Colour Yarn, 

Plot No. 5532, Road No.55, 

G.I.D.C Sachin, Surat. 

 

Subject: - Dated:- 11/07/2022 visit taken by the board of your unit 

 

Mr, 

During the visit to your unit today, the following points were taken into consideration. 

 

1) Unit has to provide flow meter at inlet & outlet of ETP and maintain the record for the same 

2) Unit has to submit details of last 3 months of Production Data, Water Consumption, Fuel 

Consumption, Wastewater Generation, Treated Wastewater discharge in CETP and Hazardous 

Waste Generation & Disposal to TSDF site. 

 

 

Completion of the above matters is hereby informed to inform here and also to the head office at 

Gandhinagar on day-3. In case of failure to take action in this regard, legal action will be taken by the 

board, which should be noted. 

 

   

 Name of Notice receiver, Designation or signature:- 

Mr. Vijaybhai Dobariya  

(Ower) 

 

Signature: 

Name of Officer: N.M Kavar 

Designation: S.O 
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